xged...

Yaarlﬂlg‘i;o“%l“lhllfli'
AT, san/daughter/wife of RQWQ’WQQ"P/,/ FM

1f‘9/f7"‘<}<b”?”'1

servica and presently working as

T |

years, belonging to amééﬂﬂ)Kﬂd'ﬂ”Mr
Ihat . P ADANAALL e

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

miyself, my spouse and dependants™;

Detalls of moyable assets
{Assets In joint name indicating the extent of joint ownership will also have to be

A.

given)

5F. Description Seif Spouse Dependant-1 | Dependant-2 nepaudant::'sw

Ko, Name{S) Name Hame Etc. Name

Vi | et 92900 | 3500 | N/ Y LY NIX.

(i) | Deposits In '
Banks, Financial )
Institutions And vo | 25To . : )
| Non-Banking |70 Z N A N
. Financial
Companies

(iil) | Bonds, . =
Debentures and /) / : - . .
Shares in / adl Nl P N
companies

{iv) | Other financlal
institutions, ; i ‘ | / \) l
NSS, Postal s \ N : n
Savings, LIC N 4 i : N, /
Paolicies, etc

(v} | Mator Vehicles {QpPiLy | |
(detalls of HAefdPA i . . Jr
make, ¢tc.) gl\:?)r)cyuﬂ f"l N NI /

_ BReigress

{vi) 3ewe|;erv {give goiafa 2y}
details of -1 ) oM, e g : P h
weight and S!‘L"ﬂi_/’ ,\)‘r( nl NI N /
value) \ zovi._,

gi6eol—

(vii) | Other assets, ) i
such as values it 2 ; I FAll
 of claims / & il NIl pid
| interests ol

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
companles should be given.
* pPependant here means a person substantially dependent on the income of the
employee,




B. s
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be Indicated]

Sr. Description T [ Spouse | Dependant-1 | Dependant-2 Dependant=3 |
No. Name(S) Name _Name Etc. Name

(i) ! Agricultural Land
- Location{s) ; ' ' ,
- Survey number(s) ya /\J” }\-" ! : I‘” ' Ni )
- Extent (Total '
measurement) :
-Current market value | =

{1}] Non-Aagricultural Land
- Locatlon(s}) ' i ) ;)

- Survey number(s) ¥ l ; ) Pl

- Extent (Total -/J £ /\’ L A

measurement)

-Current market value

(iliy | Buildings (Commaercial
and residential)
Location{s) )
- Survey /door : " , : J)
number(s) pit g M pl] i s
- Extent (Total
measurement)

- Current market
value

(iv) | Houses / Apartments, |
etc.

- Location(s}) |
- Survey /door T v i ’ .
number(s) M7 / | j\_jl ! ,! }\J ? g ) NI
- Extent {Total ’ |
measurement)

- Current market
value

(v) | Others (such as 7 ) ") P NI
interest in property) V\J} o o /

(2) 1 glve herein below the details of my fiabilities / overdues to public financial
institutions and government dues:-
[Note : Picase glve separate details for each item)

Sr. Description Name & address of Bank / Amount cutstanding as
No. Financial Institutions{s) / ON siianes CraanbbaaEne
= Department (s)
(a) (i) Loans from Banks n N7
(il) Loans from financial . 2T
institutions i 5 &
(iil) Government Dues: .
(a) dues to departments A / I, ')
dealing with government
accommadation 5
(b) dues to departments : ;
dealing with supply of N NI
water
(c) dues to departments
dealing with supply of R, )
electricity P rl




Ly

(d) dues to departments
dealing with telephanes

N

(e) dues to departments
dealing with government
transport {inciuding
aircraft and helicopters)

ha|

(f} Other dues, If any

/N

(b} (1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Glve also Permanent
Account Number (PAN)]

pan Mo~ DKZPKOS 45T
AcK. Mo § 38420 Yel 3029

iA.y: gogo— £}

(i) Wealth Tax [Also

Indicate the assessment N / 27 /
year upto which Wealth
Tax return filed.]
(Iliy Sales Tax [Only in : J
case of proprietary N nh /
business]
(iv) Property Tax A N
C.  Personal Detall
GPF/CPF/PRAN No. :- 11016056366
Gender - (M/F}
f B -
Date of Birth o3 oly4 \ 9 L9 (DD/M "
Class/Group -
8 (A/B/C)
Cadre - lng ar /&?yjjﬂﬁ\/& _omde.fml;lzy Aeevetania, i?n}n'-g%i“élif-
(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5,- Bihar Secretarlat Service etc.)
Home District i K o v Bhablua)

I hereby declare that the above details are true to the beé\of my

knowledge and belief.

Place:. FRATHA. .

pate:, 3(02|292)

.

Signature \/éu"KKw"m” ...............
Name of Employee: ..[LEOK. . KYM RAL...
Designation:. L ERRARY LASSES TAMITL

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.



